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Annexure 1 
 

Waiver of Subrogation Clause 
 

 
The Insurer hereby agrees to waive rights of subrogation against the Insured and the respective 
directors, officers, agents, representatives and employees of the Insured except when such 
rights may be acquired in consequence of any fraud, fraudulent misrepresentation, non-
disclosure or breach of condition or warranty by the Insured and the Insurer having already 
made full settlement and payment of any claim hereunder.  
 
This extension is not applicable for subrogation rights against any third parties other than 
mentioned above. 
   

~ Chola♦MS 
t.tMII\I" \8 ,n 


